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_THE HON'BLE SHRI R.RENGARAJAN : MEMBER (A)

THE TRIBUNAL MADE THE FOLLUONG ORDER:
The applicant in this. 04 gdhés Piled this M for implementation

af the judgemant dated 26:9:954 When this MA came up for disposal on
1994496, learned standing counsel submitted. that he will get. imstru=
ctions Prom the respondentsy ®8ut sven taday when it cems up for hearing
the same story is repsatad by .the counssl that ha requiras tima to
get instructions, As pef the directions of this Tribunal the decision
should have baen taken by.31312/95 but even today it appears no decision
has been taken as dirsctédmx in the order in this DR

. In view of the above R=1 should take the dacision as dirsctad
and adviss the applicant on or before 31~5-19863 If no decisicn is taken
and the applicant is advised by 3. 5496, the applicant is fres to take
further prnceedings in accordance with lauﬂ .
The MA is ordered accordinglys Neo costsd :
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